REPORT OF THE DEPARTMENT RELATED PARLIAMENTARY STANDING COMMITTEE ON
FOOD, CONSUMER AFFAIRS AND PUBLIC DISTRIBUTION
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MR. DEPUTY CHAIRMAN: Now, we resume our Budget discussion. Shri Elavarasan to

continue his speech on General Budget.
THE BUDGET (GENERAL), 2011-12 - contd.

SHRI A. ELAVARSAN*: Sir, it is said that Rs. 12,57,750 crore has been allocated in this
budget. A deficit of 4.5% is announced. The Hon'ble Finance Minister has said that last year the
fiscal deficit was 5.5% and that this year it is 5.1%. It is said that fiscal deficit is comparatively less
this year than in the previous year. Hon'ble Deputy Chairman Sir, | would like to state that this figure
is imaginary according to the view of the economic experts. Last year, the value of Gross Domestic
Product (GDP) was more than rupees sixty nine lakh and thirty five thousand crore. This year, the

value of GDP is more than rupees seventy eight lakh and seventy eight thousand crore.

Deputy Chairman Sir, what does this figure show ? It clearly shows increase in inflation level,
not in GDP value. If the fiscal deficit of a nation exceeds 5%, it shows the economic backwardness

of the nation. Sir, it is my duty to point out this characteristic here.

Hon'ble Vice Chairman Sir, in this year's budget nothing was allotted for the relief,
rehabilitation and resettiement of Sri Lankan Tamils. In last year's budget, rupees five hundred crore
were allotted for the relief, rehabilitation and resettlement of Sri Lankan Tamils. Sir, | would like to
request the External Affairs Minister and the Minister of Finance for the welfare of Sri Lankan Tamils.
Sir, it is said that the Sri Lankan Tamils are our relatives. They are our brethren. They are our
umbilical cord relatives. The Minister of State for Finance is sitting in this august House now. He is
also a Tamil. He also hails from Tamil Nadu. | do not understand how his heart has allowed non-

allotment of even a single rupee for the welfare of Sri Lankan Tamils.

*English translation of the original speech delivered in Tamil.
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The Tamils in Sri Lanka are attacked by the Sri Lankan army, the Sri Lankan Government, the
Sri Lankan chauvinists and the Sri Lankan elderly men. Our Tamil women have lost their kumkum,
their flowers, their arms and legs. They are living in deep agony. They are subjected to sexual
harassment. They remain in various kinds of fetters. They are handcuffed. Their legs are fastened
with rigid fetters. They are incarcerated in thorny fences like animals. Due to rigid confinement, they
have no food to eat, no shelter to reside in, no mat to sleep on. Inside the fences, the women are
sexually harassed. Their life has become very tragic. | really feel very sad that in this year's budget
not even a single rupee is allotted for the rehabilitation of Sri Lankan Tamils. The Minister of State for
Finance, who hails from Tamil Nadu has to give reply for non-allocation of fund for Sri Lankan Tamils.
He has to give explanation about the protection of livelihood of Sri Lankan Tamils. Our hands should

be extended to wipe the tears of Sri Lankan Tamils, if we are really interested in the welfare of Tamils.

Sir, next, | would like to speak about the plight of fishermen. Our Indian fishermen are killed by
neighbouring countries. Their life and property have been destroyed. The fishing boats were
destroyed. The loss incurred was estimated to be around rupees 25,000 crore. Nothing was

announced in the budget for compensating this loss.

| am really apprehensive about the compensation to be paid to our miserable fishermen. Our
founder leader and former Chief Minister of Tamil Nadu, Dr. Puratchthalaivar M.G.R. has sung about

the plight of fishermen in a song. | quote,
"We are made to be born on shore,
But we are destined to earn our livelihood in water,
We go one day and return some other day,
Each day is tragic in our life
We risk our life in search of livelihood,
But others have taken our life for granted.

Hon'ble Vice Chairman Sir, all the leaders, renowned statesmen, men of wisdom and eminent

scientists who are present here, taste dishes like chicken curry, chicken fry chicken 65 etc. We relish
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fish curry, fish fry etc. But to bring this fish for our food, they risk their lives. They face so many
troubles and tribulations. They have to cope with many insults. Proper compensation has to be given

to them.

Next, | would like to speak about agriculture. India is a country of agriculture. Farmers are the
backbone of our nation. If the backbone of a person is not healthy, he can neither eat, nor walk, nor
run, nor sleep nor converse in a healthy way. Similar is the fate of agriculture. If agriculture does not
flourish, economy of India will not flourish. If agriculture is affected, our nation's entire economy will
be affected. In this budget speech, short term crop loan to farmers have been announced at the rate
of 7%. Moreover, 3% incentive is given to those farmers who repay their loan on time. That is, the
effective rate of interest is 4% applicable only to such farmers as repay their loan on time. Hon'ble
Vice Chairman Sir, | humbly request you to extend this facility to all farmers. Due to various factors
such as failure of monsoon, flood, cyclone, tsunami, drought etc., farmers are affected. They could
not get proper yield due to such natural calamities. After harvesting, they could not get proper
procurement price for agricultural outputs. In such a situation, it is desirable that short term crop loan

may be given to all farmers at the rate of 4%.

Sir, | would like to speak about weavers. A loan of Rs. 3,000 crore, given to weavers, is
waived off. | welcome this gesture. At the same time, the loss incurred by weavers' societies
throughout India also has to be taken into account. Thousands of cooperative societies of weavers
have become sick and have incurred loss. Proper initiatives need to be taken to waive off the loan of

weavers' cooperative societies also.

Sir, next | would like to speak about black money. The generation and circulation of black
money is of serious concern. In India, poor people are exploited by the rich. An amount of rupees
seventy five lakh crore is deposited abroad as black money. If that money is brought back to India,
our economy will flourish. No proper steps are announced in this budget to bring the black money
that was deposited abroad, to India. | would like to seek clarification whether the Government
supports the generation and circulation of black money. If not, what are the steps proposed to be
taken to bring the black money deposited abroad to India. It may please be clarified by the Hon'ble

Minister of Finance with respect to this issue.
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On the whole, this budget benefits neither the farmers, nor the poorer sections of people, nor
the people living below poverty line, nor the middle class people, nor the unemployed youth. No plan
has been announced for the welfare of weavers. No steps have been announced for bringing back
black money deposited abroad. No action is taken to reduce price rise. No plan has been announced
for the welfare of Tamils. No plan has been announced for the educated masses. Nothing has been
announced for self-employment of educated youth. In brief, this is a deficit budget. | would like to
concisely point out that this budget narrows down the economic progress of the nation. Price rise
has to be controlled. New schemes have to be announced to provide employment to the Indian
youth. All these issues have to be taken into account by the Government. With these words, |

conclude my speech. Thank you.

SHRI D. RAJA (Tamil Nadu): Sir, | rise to give my party's views on this Budget. Sir, the

Budget will have to be scrutinized in the light of the stated positions of the Indian Constitution.
THE VICE-CHAIRMAN [PROF. P.J. KURIEN] in the Chair

The Constitution in its Part IV, which deals with the Directive Principles of State Policy, makes
it very clear 'the State shall strive to promote the welfare of the people by securing and protecting, as
effectively as it may, a social order in which Justice — social, economic and political — shall inform all
the institutions of the national life'. Then it states, Sir, that the State shall, in particular, directs its
policy towards securing that the operation of the economic system does not result in the
concentration of wealth and means of production to the common detriment. This is the position of

the Constitution.

Now, the Budget is nothing but a statement of economic policy that is being pursued by the
Government of the day. The Finance Minister, Mr. Pranab Mukherjee, has given a Budget which, in
fact, betrays the commitment given in the Constitution. In fact, | can say, it is a violation of the
commitment given to the people of this country through the Constitution because this Government,
the Congress-led UPA-Il Government, by pursuing such policies is strengthening the corporation
capitalism. All others are calling it crony capitalism in the country. Even some people tried to present

it as corporate socialism. | do not know socialism has become such a denigrated word in the
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parlance of some people. But what Mr. Pranab Mukherjee has done is to strengthen corporate
capitalism in the country. Sir, the country is passing through a challenging period. There is a
challenge to the political credibility of the Government; there is a challenge to the morality and values
in the public life and there is a challenge to the economic stability of the country. That challenge is

because of the anti-people policies pursued by the Government today.

Sir, the Government, which has given such a Budget, has failed to address very crucial issues
of the people such as poverty, unemployment, the growing in equalities, price rise and inflation. Even
though Government indulges in rhetoric, there is no appropriate action to match the rhetoric of the
Government. This Government speaks in terms of inclusive growth; this Government speaks in terms
of faster growth and this Government talks about Aam Aadmi, but what the Government does in the
field of economy is nothing but against all these claims. Sir, the continuing Budget of the UPA-II
Government even the last Budget and even the present Budget - is a slow and steady march

towards corporate capitalism and without declaring India as a capitalist country.

The Constitution says, ' India is a secular, socialist, democratic Republic.” But, whatever the
Government does through Budget is nothing but to promote the corporate interest, the crony
capitalists’ interest. This is what everybody says 'neo-liberal paradigm of economic development'.
While presenting the Budget, the Finance Minister said that the Government had overcome the crisis
in a spectacular way. But, the Government really leads the country nowhere but towards a path
where we have seen that the European countries and the U.S. have been beaten black and blue.
This Government really takes the country towards that path only. Then, the Government talks about
the liberalisation of finance sector. That is the main thrust of this Budget - liberalising the finance-
sector. We know what will be the result of finance sector liberalisation. The attempts are being openly
made by the Congress-led UPA Government towards getting Foreign Direct Investments in our
banking and insurance sectors. The Government is talking about aam aadmi, but the Government
does not want to promote public sector banking industry; the Government does not want to promote

public sector insurance companies.

We know what happened in European countries, what happened in the United States of

America, and this is what | call detrimental to the country's interest, detrimental to the economic
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sovereignty and economic stability of the country. Sir, instead of promoting the public sector banks,
the Budget announces giving new licences to private banks and inviting the Foreign Direct
Investments in banking and insurance sectors which is going to affect the country's interest in the
coming days. Despite the opposition to the reckless programme of the Government to disinvest
public sector undertakings, even this Budget makes it very clear that the Government will go ahead
with disinvestment programme in public sector undertakings. Sir, here, | must quote what hon.
Prime Minister has said. He said, "'The global recession has not affected Indian economy.” What is
the reason, Sir? Everybody should acknowledge, at least, here that it is because India has got a
strong public sector banking and insurance industry and it has got strong public sector undertakings.
Because of the strong public sector, India could withstand the global recession, the financial crisis

which hit all the countries in the world.

Now, what the Government does is to dismantle this public sector and the Finance Minister
claimed that in any case, the Government would not bring down its equity to less than 51 per cent.
What does it mean? It is not the question of percentage; it is the question of policy. What is the
policy of this Government? This Government's policy is to dismantle the public sector which is going
to hurt the country's interest. It is going to be detrimental to the country's progress and prosperity,
and the Government fails to understand this fact. That is why, | am saying that this Government has

moved, drifted away from the stated positions of Indian Constitution, our own Constitution.

This Government, ® promotes corporate interest, and that is why, the Government has failed

to go for genuine resource mobilisation.

SHRIMATI VIPLOVE THAKUR (Himachal Pradesh): Sir, the word * is unparliamentary. It

should be expunged.
THE VICE-CHAIRMAN (PROF. P.J. KURIEN): | will look into the record.
SHRI D. RAJA: Without shame ... (Interruptions)...

Sir, | give the example. It is for all Congressmen to make introspection. | give the example.
Even Mr. N.K. Singh was speaking about revenue foregone. What is the revenue foregone? On

account of concessions to the private sector in exports, the revenue forgone is Rs. 58,590 crore,

*Expunged as ordered by Chair.

342



and, on account of corporate taxes, it is Rs. 88,263 crore. The Government has also foregone Rs.
1,098,291 crore of excise duty and Rs. 1,74,418 crore of customs duty. These are some of the
concessions to the corporate houses. Now, because you talk in terms of aam aadmi, | must tell you
what happens to the aam aadmi. If you see the aam aadmi programmes, there is a decline in every
aam aadmi programme. Most of the social sector expenditures have seen a decline in real terms,
and, even in nominal terms in some cases. Take for example, the Mahatma Gandhi National Rural
Employment Guarantee Scheme. In fact, there is a decline of Rs. 100 crore. Tell me, have you
increased the money for MGNREGS? No. There is a real decline of Rs. 100 crore in food subsidy.
The budgeted food subsidy is Rs. 60,573 crore as against Rs. 60,600 crore last year. So, there is a
decline in food subsidy also. Then, you take the case of 'storage and warehousing'. There also, we
see a decline of Rs. 6,000 crore in a year while the rhetoric has been of increasing food subsidy. Take
the case of Indira Awas Yojana. Its budget declined from Rs. 9,334 crore in 2010-11 (RE) to Rs.
8,996 this year. The National Rural Livelihood Mission has seen its budget declined from Rs. 2,675
crore in 2010-11 to Rs. 2,621in 2011-12.

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): You have only one minute more.

SHRI D. RAJA: There is a decline everywhere. Take for example the tax collections. If you
minus the education cess, there is only a small increase of Rs. 200 crore for education. So, what |
am saying is that on the one hand, the corporate houses are being given massive concessions, tax
exemptions, and, on the other hand, we find steep decline in the allocations for all aam aadmi
programmes. ...(Time-bell rings)... This takes me to another point. The Government talks of

inclusive growth.
THE VICE-CHAIRMAN (PROF. P.J. KURIEN): The time is over. Please conclude.

SHRI D. RAJA: | am concluding. Sir, the Government talks about 'inclusive growth'. What is
'inclusive growth'? You will have to talk about Minorities; you will have to talk about Scheduled
Castes, Scheduled Tribes and OBCs. What is the money allocated for these sections? It is notional;
but see what happens if you calculate it in real terms keeping in view the inflation. In the case of

minorities, there is an increase but in real terms, it will be - 3.5 per cent. That is the reality.
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See the total Budget for SC/ST. It is a huge figure; | am not interested in quoting it. Now, |
come to SC Component Plan Allocation. The Scheduled Caste people should get 16.2 per cent
whereas the allocation is only 7.25 per cent; and, the Budget Estimate is 8.98 per cent. How does it
talk about the Scheduled Castes, and, you claim that it is the Government of aam aadmi! You are not
giving them their due share, their fair share. Even in the Tribal Sub Plan, the percentage of allocation
as per Plan Outlay is 4.13 per cent. | would like to ask Mr. Mungekar, who was in the Planning

Commission. ...(Interruptions)...

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): There is no time for asking guestions.

...(Interruptions )... Please conclude.

SHRI D. RAJA: | am concluding, Sir. ...(Interruptions)... Is it proper on the part of the
Government to mislead the country and the Parliament with regard to the money given for the
Scheduled Caste Special Component Plan, or, for the Scheduled Tribe Sub Plan? Itis not true at all.
Same is the case for minorities and also the OBCs. That is why, | am saying that something is wrong

with the entire approach.

| am saying that this Government has drifted from the stated position of Indian Constitution. |
am making it as a charge. You are allowing the concentration of wealth, concentration of economic
power in the hands of corporate houses. You are betraying the aam aadmi; you are betraying the
country. ...(Time-bell rings)... This country will have to face the challenge. That is why we have

strong reservations on the Budget. This Budget needs further scrutiny and amendments. Thank you.

SHRIMATI SHOBHANA BHARTIA (Nominated): Thank you, Sir. Before we analyse the
proposals and the policy pronouncements in the Budget for 2011-12, it might be worthwhile to just
take a short look back and set the right context for such an evaluation. Over the last two decades,
India has transformed from a largely state-driven, slow-growing economy to a mostly capital
investments-led enterprise which is ranked amongst the world's fastest-growing economies. There
was a time when the Government accounted for over 80 per cent of the economy. Today, it is only a
little over 15 per cent and that is the new reality wherein the state's ability to influence broader

economic direction is somewhat limited.

But, Sir, there are still some old lingering challenges which can hold new India back. Over 300

million people are still below the poverty line. Aimost one-third of our population cannot read or write
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and do not have access to basic healthcare. Disparities are growing and only worsening with
inflation. These areas need the Government redressal. Also to be kept in mind is the recent economic
slowdown across the world where India has tided over it rather well, but still there are areas which
require hand-holding by the Government. Seen against such a context, it is a growth-oriented, well
thought-out Budget, and | would like to compliment the Finance Minister for the same. Nothing
works better for a stable economy and its stakeholders then a stable fiscal environment. Over the last
two years, the fiscal deficit had somewhat doubled because of a host of fiscal stimuli that the
Government had given to insulate businesses and consumers. But now that the fears of a double dip
recession have somewhat receded, it is time for the Government to take stock of fiscal consolidation.
And it seems to be doing just that by keeping expenditure under control and trying to raise greater
revenues on the back of a buoyant economy. Sir, the Finance Minister is attempting a serious fiscal
correction. He has also tried to ease the pressure on interest rates and given a roadmap for reducing
fiscal deficit over the next few years. This is a very clear indication of the Government's decision to go
ahead with reforms. However, they have not completely stopped on the fiscal deficit as the basic
excise duty and service tax remains unchanged at 10 per cent which will help industry and consumers
as reverting to the earlier 12 per cent would have brought with it some inflationary pressures. There
are some concerns, Sir. While the Government's revenue is supposed to grow at eighteen-and-a-
half per cent, which, | think, is very realistic, because it had grown 26 per cent this year, on the
expenditure side, | think, they are being a bit ambitious with increase in expenses only amounting to
3 per cent in the last year. This entire projection can go completely haywire because if the crisis in the
Middle East continues, there will be pressure on the fuel subsidy with fuel prices expecting to go
northwards. That said, Sir, the Minister has addressed the concerns, of those who need the
Government the most. But all the gains of economic growth stand to be lost because of inflation and
more because of food inflation. In this context, the Government has done well to protect the wage-
earners and the fixed income earners from wage increases by also linking the Mahatma Gandhi
NREGA to inflation based wages. The Government has also taken a very realistic view and tried to
have a longer term solution in terms of trying to create more sustainable responses to food inflation.
In this context, the viability gap funding, for capital investment in cold chain and post harvest grains

and giving infrastructure status to this is a very welcome move. Bust such moves have been
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announced in the past also and not met with great success. So, | think, somewhere the fault lies in
execution. So, the Government needs to ensure that execution of these schemes is faultless.
Another welcome move, Sir, is to give loans at the rate of 4 per cent to the farmers who have been
repaying their loans on time for short term crops. This once again reinforces the Government's

inclusive growth agenda.

Sir, one of the sterling announcements of the Budget is direct cash transfer instead of subsidy
for fuel, kerosene, and fertilizers. If this is implemented well, | believe, it can become a very
successful format to try and subsidize food subsidies as well. This model is being followed in
countries like Brazil. There is no reason why we can't attempt and successfully do the same. It will

also plug all the loopholes in the current PDS.

Sir, this year's Budget has brought about greater clarity on economic reforms. But it is
somewhat disappointing in what had grown to be identified as UPA's inclusive aam aadmi agenda
which are the areas of health and education. This Budget only gives an increase of 19 per cent from
the Revised Budget Estimates in the area of education. The increase last year was almost 42 per
cent. Sir, with the Government's decision to enact the Right to Education legislation, their marquee
programme 'Sarva Shiksha Abhiyan' becomes extremely important. This particular scheme had an
allocation of Rs.15,000 crore last year. The Government had then given an ad hoc increase during the
last financial year. This year, | believe, Sir, the HRD Ministry wanted an outlay of almost Rs.30,000
crore. Against that, the Government sought to give it only about Rs.21,000 crore. It is an important
scheme. Without proper allocation of funds over here, the Right to Education will remain a distant
dream. Moreover, a lot of the increases have actually gone to pay the salaries and wages of teachers

and staff. And the quality of education in the Government institutes remains very abysmal.

An area of greater concern is healthcare where our basic parameters are very, very alarming.
Only 31 per cent of Indians have access to decent, clean sanitation, a figure that compares with Sub-
Saharan Africa. If you look at the corresponding figure for China, it is over 50 per cent. If you look at
the developing countries, this is even more. We are fast becoming the diabetic capital of the world.

We have the largest incidence of lifestyle diseases. Only 50 per cent of our Eleventh Plan expenditure
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has actually been spent. Much of it is lying unspent. Even though this Budget gives a 20 per cent
increase, | don't know how the Government is going to make up the shortfall of not having spent
enough money that has been put aside in the Plan or even in the Budget. Sir, there is no innovation in
the health sector to try and address the concerns of many who are going without adequate

medicare.

The most disturbing part of the Budget - and | will end with this - is the decision to impose this
five per cent service tax on diagnostic centres and-hospitals. It is a fallacy if people believe that any
air-conditioned hospital is catering to the well-off or to the elite. It is not a fact. We know that it is a
prerequisite for every hospital; you have to have air-conditioning for the OPD and for many other
places. The way the budgetary proposals have come is that they say either it is air-conditioned or
partially air-conditioned. Now, every place has to be partially air-conditioned for it to be called a
hospital. Twenty-five million people are pushed below the poverty line every year because of medical
expenses. This move, | am afraid, will even push a greater number of people and also prevent from
seeking preventive health care. It is going to actually encourage roadside hole in the wall places,
which don't have adequate facilities and people will go and try the cheaper places. Sir, my appeal to
the Finance Minister would be to please reconsider this, because at stake is not only new India's

prospects but also our health. Thank you, Sir.

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Next is Dr. Bharatkumar Raut. Shri Naresh
Guijral has requested to speak before you, because he has to catch a flight. If you agree, | would give

him the chance first.
DR. BHARATKUMAR RAUT (Maharashtra): Okay.

SHRI NARESH GUJRAL (Punjab): Sir, since the time at my disposal is very short, | would only

like to make a few specific suggestions to the hon. Minister for his consideration.

Sixty per cent of our population lives off agriculture. But our policies are anti-farmer. This
Government claims that it has done so much for the welfare of the farmer by increasing the MSP of

wheat from Rs.630 to Rs.1,100 and rice from Rs.550 to Rs.1,000 since it came to power. Basically,
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Sir, it means an increase of only seven and a half per cent annually compounded for wheat and nine

and a half per cent compounded for rice.

Today, Sir, the international prices are, at least, double that of the MSP that you are offering.
There will be shortage in China because there has been crop failure. There is shortage in China,
Russia and Australia. So, everybody knows that the food prices will go up phenomenally. Yet, we do
not allow our farmer to export his produce. Our godowns are full. We have no place to stock what we
have. The new crop is about to come which is going to be a bumper crop. Sir, | come from Punjab.
Frankly speaking, we have no storage space at all. So, | would suggest that the four per cent interest
that you are talking about for the farmer for production should also be extended for storage facilities.
If any farmer or any private party wants to make storage space, give them loan at four per cent so
that we do not waste our precious produce. Sir, we have Dr. Swaminathan sitting here. His report is
before the country. | don't know why we don't implement it. Be fair to the farmers. Respect what he

has said. If you implement that, at least, the farmer will get some succour.

Sir, today, international oil prices are creating a very serious problem for us and our trade
balance is going to be affected very adversely. Why don't you barter food for oil? Not the way * did

it, but, you can find a better way.

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): No, no. That name is expunged. It cannot

come on record.

SHRI NARESH GUJRAL: | am sorry, Sir. | withdraw that name. Sir, | am also concerned about
the way you want to reduce or cut down subsidy on fertilisers. Shrimati Brindaji just now mentioned
what will be the effect. We know our delivery system. Basically, if the farmer is not going to get his
fertilisers at subsidised rate, he will reduce the consumption and if the consumption is reduced, it will

affect the production and it will affect what will come in the market and obviously, the prices will rise.

Sir, 40 per cent of the post-harvest fruits and vegetables go waste because we do not have

enough cold storage facilities or adequate food processing capacity. We must allow multi-brand

*Expunged as ordered by Chair.
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entry of FDI into retail if we want to save this wastage. This will be a win-win situation for the farmer,
the consumer and the retailer because these large companies have the technical know-how, the IT
systems and the deep pockets. Also, this country requires an FDI. So, this is desperately needed to

save the farmers.

Sir, | would also urge you to fast forward the reform process. Bring in GST as quickly as
possible. | would even say that please amend the Agricultural Produce Marketing Act. | know you will
say that my State is going to object or my Chief Minister is going to object. He will not object and no
State will object if you also allow the States to levy tax and not ask them to forfeit their right to levy
taxes. Why don't you introduce State income-tax on the lines of what is done in the USA? | would

request the Minister to kindly consider that.

Then, Sir, talking of skill development, | would urge upon the Government to incentivise private

and public sector companies to set up skill development centres....
THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Mr. Guijral, you have two more minutes.

SHRI NARESH GUJRAL: Okay, Sir. Now, | come to my State of Punjab. For long, we have
been discriminated against. We supply you the food; we feed the nation. Yet, when we ask for
something in return, an amount of Rs.3500 crore that we keep asking for, to modernise our
dilapidated canal system, it is not given. Sir, we are subsidising our farmer by giving him free

electricity so that he can produce something for the nation.

If you increase the MSP, we will not have to give the support. So, kindly give a realistic MSP to

the farmer so that he can survive.

Sir, our economy was destroyed by terrorism. We fought a proxy war for ten years with
Pakistan. That led to our industry shifting away from the State and no new industry came to our State
because you gave 100 per cent tax incentives to our neighbouring States. That is a faulty policy
because these kinds of incentives should be given to the most backward districts of the country or to

the border districts of the country, but not to a whole State per se.

We are in a debt trap. The Finance Commission has suggested that the Centre should

restructure our debt. | would urge the Finance Minister to do it expeditiously. Kindly give us a
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moratorium on interest for, at least, ten years. We are a proud people. We don't live on charity and
we don't wish to live on charity. We shall pay back every penny of the loan that you have given to us.
The mess that we are in is not our own making. It is the Centre's faulty policy that led to it. So, kindly

doit. ...(Time-bell rings)...

There is one more thing. In the end, | will say that 50 per cent of Punjab's youth has fallen prey
to drugs. These drugs are being pushed in by Pakistan and they are destroying a whole generation.
Please set up an anti-drug police force on the lines of the BSF. You need to help Punjab in that and
thereby you will be helping the country. Give us liberal grants so that drug rehabilitation centres can
be set up and also we can unleash a sports movement because that is the only way to fight the drug

war.,

Lastly, Sir, Malwa region of Punjab has become the cancer area of Punjab. It is a very serious
problem. Kindly direct or give money to the State or you set up an All India Medical Institute there

only for cancer patients. Thank you very much.

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Thank you very much, Guijralji, for sticking to

the time. Shri Vikram Verma. You have 12 minutes because there are eight speakers from your party.

sft forspw qt (e R ) : AT SUAMTEIE FEIGY, 3 HE A 9@ e 781 8 [ g aeie
X AT I PRI 3R e 81 98 a9, PN &3 3R FEwie siad | Hel 61 318 a1
oY +ft R 9 e 39 a1eh IoTe TRl 81 7ETE 8K R ¥ A ST 9E ¥ GEER A1
SR TANISTT oR 9T H301 Sft & 59 awhed &1 g1 2 {3 H TodeT P SR TR &, T ANl 34
&7 9 e BT 1, FIF TF Aoy INHR 4 89 1 IHIT Y Tad 5 T gad H1 FE
BT TET SAEOS (RART S@H BT 72T el 21 Fadt ATST AT SBTA AT TS H ST0x AT 37
Mg Y S € T Toel i § =id A9 oI 8, ST Sollell 3R T Tie | SVl 17T,
BT R I P TR BT AT TH IIC B PR Bls I8 S B 8] el 81 Iec U =T BT
IIeITeRvT 83T gal 81 § e -A1S s 1 | T S Area gl

Tt RTerdt ST a1 W8 & 5 80 £ 99T, To[he daey, ARmd Jaev 3R ' § g1
TSR DR <1, AfbT Ife e S Y urdd b ol 5 AT § R 7 Y IR A 9Tl B
T 2T 21 3Td 3 3T ST o1 Tl 1 39 Rved § Bl 37! Tsae! 8 {6 a7 R Jior
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% 3T AOIGR B HA1 8] 18 Y81 81 3P 3T [dogel T &1 o1 9 g1 & I8 "R’ &
e 7 W figures 31 &, S99 T8 YdT Il 2 b U aR% IRBR FHad! 8 b 87 100 T &1 IR
SIS HRIG, oAb IS I Aferpad 54 fa=1 o7 M7 1 ae 54 &7 B3R I8 VA o)
2009-10 T IATAT, &P 9 AN a9 & SIast, 2011 T ISHR AT B ATl BT T 1T AT
P 3¢ &7 81 2 ofR I o= 4 39 UIeT ofR Fer, 1 Pl MR I 40-45 &7 %
BN SR A 1 ST A Hae IIE & 11T, IS & oY ST 99 Ig IS a7 o) 59
norms U T, 7% PHIROT I TR Al Ta1 81 U7 X&T 2| ASIGR BT B T2 1 Il & I 31
TSR BT T I o1 g3 & P 3] o 17 7 g oar, 3T < ieT I1gT, SI1-3a 1 a9 BIe
PP ST IS 39 AT T ¥ BIe ITP1 YR BRAT 8, A1 d I T IR 81 181 9T 8, FARY
IR aRFRIfT 7 Yo IR s ) SHa] TS =T A1y o7 & 3FR 394 day by day ART HH 8I1RE 8,
TR RATHH 212 22 81T THBT U T4 BN AR TSR ol iR SHH 89 norms I F9 &,
AN ST norms B S FHIT BT B B ST AT FHa41 % A7 g7 g9IR F I @ 3, g
IR BRIS 931 [N, I T4 AN AR B T2 31 32 &, o1 BIIST T gaT? 8 U1 1 AT
T 37 V2T 2, IS B T=T B

qE1EY, o gat =ict oY €1 onft STF el 5 89 8o aex a1 o ¥ 99T, 93 $E
T TERd T2 2 S TTel ofiemel &1 ggIad) & TS &) a7efl § v ) ISt T2 937 2, afew AT A
g% ¢ SUB! BRI H I T21 91, et MIS g3 &1 39 A1P< I3[ o 32 Bl 5 &4 31 91
&, sa uier o7 f&ar, I go vl ger & a1 6 oni¥ie wfe oM oesh O a7 w81
gEAT? R oMRex I8 T 1 87 I8 SRET 991 27 RNG IqP! qES Wil Fell o 8T 2
ST AT ST A 1Y, 2odl e & 91d o1 off 5 g9 311 et fo=m, offehw <1 fio7
Yol AT 2o FIfRex 1 39 9+ § WaR a1 i AR =t 58 UaR | mal nurtition 2, f5g
THR ¥ Rrg] 9 X ST 8, A1 ARER I8 15 SR 82 IS Ao g7 2, a1 giaemsli &1 o
e =2y o, fR e wei JE se g1 2?

HEIEY, AR U Aferl] ST, AwEt TR 7 954 or=sT fo € & " aReee gx 8,
SAfe ameieTy firaT TET BT AN 1 TRGR & Uk 3Mei®rg off oiR 3 freay wifed 721 g3, 3 98
I BIVET €1 T OYPHR ISP AT 81 aTel Tl 21 T TR & W= H 751 Wi 8,
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ST T B7eT B, [Iesit ot 8, 39 99% BRI ofd 993 7 I SrfaqaweyT a1ad 81 Iahdl 21 319 oo
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4.00 P.M.

ag= SR ot ety Ie Faquig JIor A 2,03 irerd S faer a% o1 R a1 81 U ok
A I IR IE E BN & &5 7 3R o I8 Thovedx &1 W IR 2, e e et -samd v
T2 E 199 9o B D] @ B AaeIHal ol ARG 9T S T IS F IR F & =
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SRS ST 1 AT T ST 399 U7 3HhgT 59T, 399 I8f § A fthdre 21 399 ol aa
SFfraTel w9 & ST § 7Y G 1 7 ! BT 30 I g1 H oFfrard w9 § 399 o T A”T
BT BT (T BT 2, I BT AT BT 2, WX BT 34 Hel 81 Afp el aRIg J 19T Hui 7, 399
1. 419775, .31, 9% US TETS $U B IHT B BT Y U&7 B1 13| TG B HEA 9 F
THATPR 60 F 120 FRIS TUAT 1 SIS BT Fall, I (BT B AT Uep 747 U1 T2 et am
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STHATE] AE IS, SN & &= 7 O} 72T Rufa 21 16t & &5 ff v &) 81 ey wfs<t &t
SO I B & A1 P AR FiegsT feil 82 2004-05 H 374 BT 32 € Pl AP TITd Bl
B 2 IHC 21 39 AeS! F1 AMfISHAH o1 ¥ Hael TRIG B Q1 WM H STl &R ifehT o1 379
Ped € b USiferam a1l TRE, ifhT 39eT ST aY g+t ot Y aRd 21 I U T RES B
FieTe! € T NG F U1 T8 STET-VP TRAC 8 Tgai 2Nl 391TY 39 99 A1 &1 & 7 3@ §¢
AT BT 8 & 37 ART =S R AEER 81 $ & IR A, M4 3R W9 F IR 7 R 391 3R &4
A AT & TR A AR FH1, 99 FAax 89 B8 UG [ g9ie ) STARET 8, =T Fad
o= 4T3 E1T 980 -9 gIaTs|

SHRI BIRENDER SINGH (Haryana): Sir, you have rightly said that | should not take more than

twenty minutes. But, this is my second attempt to make a maiden speech in this House.

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): This time, you are successful.
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SHRI BIRENDER SINGH: Sir, if you think so, then you may give me more time to be

successful.

Sir, | am bringing to this House almost 35 years of my experience in Lok Sabha and my State
Legislative Assembly. Before coming to this House, | was of the opinion that | would share with the
luminaries sitting here my experience and | shall be enriched by them. Sir, learning is a process which
is life long. Sir, before | go to the Budget, | must share with you the state of my mind when | could
not speak for the last six months. | was keen to speak in the last Winter Session of the House. But,
the entire House, for 23 sittings, could not transact any business. It really hurt me. If we talk of
Parliamentary democracy and a strong nation, a strong nation can be built only when there is a

Parliamentary democracy, the system in which we believe.

When the negotiations were going on for the release of a Collector in Orissa and a junior
engineer who were kidnapped by the Maoists, the very start of negotiations — though they proclaim
that they do not believe in this system, that the system is not meant for the poor man, they want to
have their own system — when they started negotiations, my belief in the Parliamentary democracy
was strengthened more because still, somewhere, in the back of their minds, they believe that this

system is better than any other system.

Sir, | must express my gratitude to the founding fathers of our Parliamentary democracy. It has
been a tiring journey, yet satisfying one. It is nothing less than a modernage miracle. Why, Sir?
Because, most of the problems and the issues or crises are reconciled and it has further enriched our
diversity and we have emerged as a vibrant, stable, democratic State. This is no mean achievement
especially if you look around the neighbourhood, the turbulences and the chaos that prevails. | still
remember Mujibur Rahman when elections were held in Pakistan after a long gap and the great man
managing majority sitting in Bangladesh, then East Pakistan. But, the other part of Pakistan, the
West Pakistan did not agree to that type of democracy and they had to suffer. The nation was

bifurcated.

Sir, my belief is, when the entire House was of the view to form a JPC, why not discuss in the
House before forming the JPC? What is the harm? If they do not believe in discussions, then they

cannot think of a strong nation. They feel very proud and say that they are the only Desh Bhaktas.
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This is not the Bhakti of the Desh, Sir. By their stand, even the common man may be thinking that

stalling proceeding is a stand for vote catch. But, actually, it has gone against them.

Even the common man was of this view that if there is a Parliamentary Democracy, then, the
House must function. And, that is my pain, Sir. That is the pain which | am feeling because | was not
given the opportunity to speak in the House. | would say, Sir, this is a time to do some serious soul-
searching. Are we not deviating from the democratic ideals of our founding fathers? Are we not
witnessing the wilting of our Parliamentary Institution? Are we not, | would say, even collectively
responsible for the stalling of the Business of the House ? This is the weakening of the institution and
ultimately, if the system is weakened, then, it is not good. | must say, Sir, there have been
aberrations in the past 63 years. | must admit it. We have been debating various issues in the
Parliamentary democratic system. Those aberrations are because of Maoists or under-ground
activities or under-world or anything. But, this cannot be sorted out; this cannot be resolved, if we
are not of this view that the system must prevail. If the aberrations are there, then, we are

responsible for it, not the nation, not the forefathers of the Constitution, Sir.

Sir, if the Parliament does not function effectively, it breaches public trust, Parliamentary
Democracy too will begin to wilt. Parliamentary Democracy is the fountainhead of the people's
aspirations and their desire. In order to raise Parliament's esteem in the eyes of the people,
increasing tendency to stall Parliamentary proceedings should be stopped. Sir, | come from a State
Assembly, and | have been there for long 23 years. The system which every State Assembly is having
is, when there is stiff opposition and when the Opposition does not want to function or they do not
want to see the House works, there is a system of just throwing them out. So, if the Opposition is for
the sake of opposition, then, there are occasions when they can draw the attention of the House,
they can compel the Government to take certain decisions when they are protesting. But that is not
the way that the House does not function. But, still, | hope and believe that the system, which is
being threatened, maybe in certain districts of Central India where Maoists forces are there, maybe
by other areas of under-ground activities on the borders of our country, can only be sorted out

through this system.
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Sir, India is a country of 1.2 billion people. They want to draw inspiration from our proceedings,
from our debates, and especially the youth. Sir, you won't believe that this large section of the youth,
in particular, seems to be developing some kind of aversion to our body politic. So, Sir, before |
come to the Budget, | am sorry, | am hurt on this account that | have not been heard for six long
months. When | talk of the Budget, Sir, to start with, | would say that my subject, my interest and my
politics is only agriculture. | have been Finance Minister for five years of my State. | am not an
economist. | am a simple law graduate. | have seen both the aspects as to how to deal with jugglery
of words and as a simple common man, as having the interest in farming how to deal with and how
to show or express our feelings. So, Sir, as far as | am concerned, this is a very peculiar situation.
So, while talking about the Budget, | may be talking on the periphery of the Budget because on

certain things we don't want to go out of that.

Sir, when we talk of agriculture, it is a very vast subject. There have been discussions on this
why not there should be two Finance Ministers. Why should not there be a separate Finance Minister
for agriculture? According to the figures which have been received by me, still 58 per cent of the
population is of agriculturists. But | don't believe and | still maintain that it cannot be 58 per cent; it
must be near about 70, if you talk of agricultural labour and all that. In the last 60 years, in spite of the
best efforts of the Government, especially the efforts in four-five years efforts made by our
Government, the UPA Government, the hands involved in the agriculture, if | go by the figures, it is
still 58 per cent. Our share which used to be about 50 per cent of GDP &0 years back, it has now
reduced to 14.6 per cent. About the hands involved in the agriculture, the reduction is not
correspondingly of that nature. So, why is it so? That means there is something wrong where we
cannot give correct justice to the peasantry of this country. Sir, regarding the MSP, even the hon.
President's Address and the Finance Minister have also talked about it. The MSP, we have been able
to raise almost by 100 per cent. When | was a boy of six or eight years, the iron chain with which we
use to tie buffalos, at that time, it cost only three rupees. But you go to the market and you will find
that the cost is Rs.200, which is 70 times more than what it used to be 50 years ago. So, when we
started MSP, it was Rs.63 per quintal. Now it is Rs.1100. So, correspondingly, can you say that we

have been given the justice by the rise in the MSP and the rate at which we purchase ? Sir, | have
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been thankful to the Minister that he has after three years talked for the second time about giving
fertilizer subsidy direct to the kisans. It is a welcome step. But, on the other hand, in the opposition,

they say that the subsidy amount has been reduced.

Sir, if you talk of food subsidy or consumer subsidy, this also comes to our account. This we
are doing to facilitate the kisans so that they do not have the problem of withholding their crop. Sir,
as | have told you | am talking of something which is different from the system. We have to see the
agriculture hands in the developed countries. The hon. Finance Minister at the end of his Budget
Speech on para 197 made a statement which was also referred to by Mrs. Karat that as an emerging
economy with a voice of global State, India stands at the threshold of the gate which presents
immense possibilities. We must not let the recent strains and tensions hold us back converting these
possibilities into realities. With oneness of the heart, let us all build an India which in not too distant a
future will enter the comity of developed nations. | totally agree with it. If we achieve more than @ per
cent growth rate for another five years, our total asset would be double than what it is today. But,

Sir, what advantage will we be having as 70 per cent of the population?

| have gone through a news items published three or four months back that the money in
circulation - these were the figures given by the Reserve Bank that four years back it was Rs. 63 lakh
crore - has now gone up to Rs. 93 lakh crore. That means there is more than fifty per cent additional
money in circulation according to the Reserve Bank. But, can we say that 50 per cent increase has
gone to the poorest of the poor and has gone to the peasantry of this country? No, Sir. It is because
this is the only profession in the world where income grows but it does not multiply. The other
profession in this world maybe business, maybe industry, maybe even political system where the
income grows like anything. But kisans cannot grow and in the system he has no place to grow like

that.

Sir, sometimes | feel that it maybe a laudable thing for me to say to the great man sitting here,
Prof. Swaminathan that kisans have the highest respect for you. Why don't we have a dual currency
for farming and anything which is produced in the field or in the village? It maybe ghee, it maybe
butter, it maybe milk, it maybe poultry, it maybe anything and if we have a marketing system, every
man would go to the market and sell his commodity. He gets the currency which is not applicable to

other than the agricultural sector and if he goes with the same currency to purchase his needs in the
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market he must be given three times of the currency. Then, we don't need your fertilizer subsidy, we
don't need your seed subsidy, we don't need anything except you relate to our MSP with the price
index. That is what we want and you would be saving at least Rs. 1,560,000 crores by that means. Sir,
| want to say one more thing. Sir, | belong to a State which gives nearly 23 per cent of foodgrains to
the State kitty, and if we put Punjab, Haryana and Western UP together, it comes to about 82-83 per

cent of the total national kitty.

Sir, while sitting under cozy atmosphere in air conditioned rooms; we propose that we
increase the storage capacity. Sir, why do we have storage at two places? You can lift the entire
foodgrains from Punjab and Haryana within one month's time. You don't need to have any storage

capacity. We should create storage capacity where there is a need.

W, dg EISSERACE E'I?ﬁ ) i QTF&, | don't know the present situation. But, say about seven
years back, one bag of wheat was for Rs. 650 and the cost of handling and interest part comes to
about Rs. 350. You are dealing with 100 kg of wheat, and for taking that from the market to the
consumer you are spending Rs. 350. So, you must find out. We should not be happy on this account
that there is 18 per cent growth and indirect tax collection is more than that. The spending should
also be looked into. Where are the leakages? Where is the system at fault? Where has the system
gone rotten? Sir, we must take care of these things. But, one thing which comes to my mind and the
entire Opposition does not agree to this is: this is sustainable and inclusive growth. Sir, sustainable

growth, as | pointed out, is possible only when three conditions are met with.

When there is no reasonable increase in international commodity prices, including oil prices;
timely and adequate monsoon; and, recovery of world economy from recession. Sir, these three
things cannot run together smoothly. At least, one thing would falter somewhere and at some point
of time. But, | still hope. In fact, there is a little chance for full recovery of the world economy as the
Euro Zone crisis is still on and the world recovery is still fragile. On the other hand, oil prices in the
world market are shooting up due to political crisis and uncertainty in Africa and the Middle East.

And, as usual, the monsoon is always unpredictable. But, what | see is this. Even if we are able to
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sustain the growth of @ per cent, (-/+) 0.25 per cent, in 4-5 years, which we are targeting, our
overall economy will go up, as | mentioned, by 100 per cent in different sectors. Therefore, we should

have the capacity to absorb this and fully optimize and benefit this growth.

Sir, | come to capacity building. We are spending a huge amount on pulses. The Government
of Punjab came with a proposal seven years ago when Capt. Amrinder Singh was the Chief Minister.
He said that we are ready to diversify our cycle of paddy and wheat. But, he asked to make sure that
the farmer of Punjab or any other farmer, who takes two crops a year, should be protected. It is
because growing of pulses and oilseeds is a gamble with kisan. It may be a bumper crop or it may
not be a bumper crop. It cannot be in between. That is not the nature of these two types of crops.
So, we should give, on a trial basis, the amount, say about Rs. 5,000 per acre, to the farmers of
Punjab and Haryana and wherever there is a chance of production of good pulses and oilseeds and

they should be given liberty to sell it at any price. This will be saving a lot of foreign exchange.

Sir, you are looking at me. My though process has started just now. You kindly allow me to

speak...
THE VICE-CHAIRMAN (PROF. P.J. KURIEN): That is a much delayed start.
SHRI BIRENDER SINGH: Sir, it may be a delayed start. But, Sir...
THE VICE-CHAIRMAN (SHRI P.J. KURIEN): You have taken 22 minutes.
SHRI BIRENDER SINGH: Sir, | will finish in five minutes.
THE VICE-CHAIRMAN (SHRI P.J. KURIEN): There are a number of speakers from your party.

SHRI BIRENDER SINGH: Sir, | will take five minutes and for the next 15 days | will not ask for

any time. This is my promise to you.
THE VICE-CHAIRMAN (SHRI P.J. KURIEN): You finish it in two minutes.

SHRI BIRENDER SINGH: Sir, | now come to the very revolutionary step taken of the UPA-I
when we waived of the loan to the tune of Rs. 65,000 crores. It is the only instance where such a
huge amount and to such a large extent of relief has been given to about 4 crore families. Sir, you

would not believe, the main opposition came from the so-called economists of this country. They
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say, 3% 91§ 81 TG, ST BT 91 9gT 96 ST H BeT, as Finance Minister, T 3R IR &)1
T fHAET B Bl ST el € iR SO §%1 &1 95T 871 2, a1 98 WY This is no

argument, Sir. Even instructions were given by bankers. Mr. Joshi is here. He would bear me out.

There is a clear-cut instruction from of the Government that those who have been benefited by this
step they should be given fresh loans. At least, | can say that commercial banks tried to avoid them.

They just tried to avoid them. They do not want that they should get another benefit.
Sir, you are looking at me again. This is not fair. arft 120 e ﬁ%‘q%l
Sgaurege (1. .91 pRI): oo 24 e 1Y 8
SHRI BIRENDER SINGH: Sir, let me finish it.

Sgaurege (1. .91 pRaF): 3 2, 3 e sy

SHRI BIRENDER SINGH: Let me finish, Sir, if you allow. Articles 14 and 16 of the Indian
Constitution give equal opportunity to all the citizens of the country. But where do kisans stand, in
the light of these two articles. There are two lines in this country - one is the forward line, where only
a few lakhs or a few crores are standing; the second line is the back line where 58 per cent
population of the country, that is, the peasantry is standing. Here, | would like to request the
Government, "'Please, for God sake, stop categorizing farmers as small farmers, marginal farmers,
and kulak farmers.” After sixty-three years of independence, eighty-five per cent of the land holding
is below one hectare of land. So, how can one be called a kulak farmer? Just to hide their intention
not to help them, they go to that extent. ...(Time-bell rings)... Let me finish, Sir. | am speaking
something that nobody would speak. ...(Tnterruptions)... They are talking of price rise because it
suits them for vote-catching. But, if there is rise in prices of agricultural commodities, the farmers
would be benefited. And, we would welcome such price. We would not mind price rise.
...(Interruptions )... Sir, | will take just one more minute. The price rise may disturb the household
budgets. But who is responsible for it. This is international environment; this is international condition
that is responsible for it. Here, | would like to quote the example of the President of Indonesia, Mr.
Susilo Yudhoyono. He urged the Indonesians to grow foods and chillies in their backyards.

...(Interruptions )...
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THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Okay.
sft iz RiE: W=, to fame ik T

Sgaureae (. $i.51. $Ra): 7 Fre oo IR W7 . (FaEM)... 39! I8 Ao Wi
2l ..(AYM)... 39 Fgd dlel, 3T A FATG HIY ...(FEEF)... You have covered so many

points. ...(Interruptions)...

SHRI BIRENDER SINGH: Sir, | would like to make one suggestion here. ...(Interruptions)...
The hon. Finance Minister has given concession to the tune of 3 per cent for agricultural crop loan, if
the farmers pay their installments in time. This is also an anomaly. As | said in the beginning, those
who are not able to pay, they are not willful defaulters. They should not be ignored on this ground.
They may be 5-10 per cent only. He has not mentioned about the reduction of the.

...(Interruptions )...
THE VICE-CHAIRMAN (PROF. P.J. KURIEN): You have taken 28 minutes.
SHRI BIRENDER SINGH: Just one minute, Sir. ... (Interruptions)...

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Noj; no, every time | ask you to finish, you ask

for one more minute.

SHRI BIRENDER SINGH: There is another loan given by the NABARD at the rate of 9.25 per
cent. The banks are not able to lend at this rate, and it goes to 13 per cent. This loan is also the need

of farmers. It should also have additional 3 per cent. ... (Interruptions)...

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Okay. You have already taken twenty-nine

minutes. ...(Interruptions)... Thank you. ...(Interruptions)...

SHRI BIRENDER SINGH: Why do you say 'thank you', Sir? Let me thank you. Thank you for

having given me this opportunity to speak here.

SHRI RANJITSINH VIJAYSINH MOHITE-PATIL (Maharashtra): Sir, | thank you for having
given me this opportunity. Many things have been said; | won't like to repeat them like exemption in
the tax on infrastructure bonds, subsidy, age limits, scholarship schemes for the Scheduled Caste

and the Scheduled Tribe students, integrated schemes for naxal areas, low -cost housing, etc.
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Women's Self-Help Group Development Fund allocated a corpus of Rs.500 crores. Sir, the
handloom industry has got almost Rs.3,000 crores. Remuneration of anganwadi workers has been
raised from Rs. 1,500/~ to Rs. 3,000/-. Sir, many things have been done. Sir, | would like to thank
the hon. Agriculture Minister, Shri Sharad Pawar and also the Finance Minister, as everybody has
spoken about it, for allocating Rs.300 crores for oilseeds and pulses. As the country has been facing
shortage of milk, Rs.300 crores have been allocated for the Fodder Development Programme.
Rs.300 crores have been allocated especially for bringing 60,000 hectares of land under palm oil

plantation.

Sir, various programmes have been undertaken in the agriculture sector. Then, as many of the
hon. Members have pointed out, the short - term loan has been increased by Rs.1,00,000 crores -
raised from Rs.3,75,000 crores to Rs.4,75,000 crores. Sir, a three per cent rebate has been given to
the farmers, that is, previously, it was two per cent, now it is three per cent. Sir, | would also like to
point out that though the credit has been increased by Rs.1,00,000 crores, whether the number of
farmers has also increased. W%‘ﬂ'ﬁ AT &t == aﬁf}%? oot AT fae f5a™ ool o @,
RT3 A IT81 AT H gfg g 87 R S9! €1 9 gfg g8 ¢, a1 I8 39! 91d &1 a1 7
TRHC, 3 TRHCE, 4 TS TR Hot e (el 8 3R Nationalized and Multi-National banks fT e @t
TE I &, T §7% Y micro-financing F AT | TEMHE $B |IRAT, 1% ITH] Hof 7d F57?
A el € 7% 9N 39 SR | §8 G| Sir, | would also like to say that T8 99 $ & 918 41 A1
crop insurance %, ST DY reduction forar T 21 fUse 9t s 3,162 WW BUq AT, offep T ERsl

I F gore § I8 1,150 Wﬁ KEIN T TRAT 21 National Agriculture Insurance has been reduced
from Rs.2,662 crores to Rs.550 crores. Modified insurance has been increased from Rs.50 crores to
Rs.150 crores; thereby, the total insurance scheme for the agriculture has been reduced from

Rs.2,700 crores to Rs.700 crores. | would like to know why this has been reduced.

9 T TTART HH N 72 2, Afe fram & forg Rt tes a1 @) RS 2 anfa o s
o 9T weather forecasting Eﬁ, ﬂawwqﬂiﬁ\?{?ﬁﬂ g R § Y T <= Sir, 15

days back, through Cll, a delegation had gone to Japan. | was one of the Members. When we were

discussing with the Tokyo Mayor, | asked him, "What is your major concern?" He just said, "our
major concern is weather forecasting.” They don't have any other issue. Their only concern is

weather forecasting. So, for the developed nations, the issues are different, but we must cope up
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with them. Ours is an agrarian country. About 60 to 70 per cent of our people are dependent on
agriculture. The Budget allocation for weather forecasting is Rs.15 crores. And, crop insurance has
been reduced. If the farmers get timely weather forecast, then, they can save their crops and we will

have enough production for the country.

At the same time, Sir, | would like to say that MGNREG Scheme is doing very well. W?Iﬂ\_rl—*ﬂ
P T T8 TR AOGR TBR] Wi IR P B & 3R S5 Forgy] (Hefdl 8, I8 A= a1 &,
Wﬁ@ﬁm%ﬁﬁ@?ﬁﬁsmwﬁﬁﬂﬁél WWWhoricultural farms
H HM B & oIy AgR TE1 el X2 81 9% SR g8 R Tl & B H 954 [Sahd o W& 2
IR 3 BT H pa™T $ W | HE B b I fY e 81 iR far o= STeT accountability
e 1 SITY, 1 59 foTY T fHaTT AoIgRT 31 & Y SUTRT accountable YT 921 394 fHfeed
w9 e &1 39 W 9 wreT fid 9aar 21 98 A9 et 8

Y, g9 99ic # 1em & &= 7 et EI?EW%‘% 2lIndiais a young nation. Around 40 per cent
of our people, students, young generation, is under 25 years. We can build infrastructure, construct
buildings, school buildings, toilets, etc. Everything can be done. Sir, a few days back, a survey was
done and it says that 40 per cent of the Vth Standard students can't read the textbook. So, Sir, this
is the situation. The Budget allocation for infrastructure is good; the outlay is good but we should get
a proper outcome because students are our human resource; that is our manpower. So, this is the

other suggestion that | want to give.

At the same time, Sir, EACE NI § fPEaRITF M IR ‘ﬁa’i{ﬂf %’Q'I—C;%QT AT Power
Generation, Transport, Communication and Water Management %, T TRBR BT T B ngfé,
AfHT Power Generation & 3R Renewal Energy % g onft 9% policy clear =&l 21 Private
Industry Renewal Energy H B A B fog IR %, oifep ol a& @ policy frame TE %‘s‘ 2l
IR %‘s‘ %, Hﬁ%ﬂﬂ%ﬁﬁw:ﬁﬁ dd ?ﬂ‘ﬂﬁ@%l Sirwhen | interact with my senior colleagues,

they say that in the '60s, India was a leader in ideas. So, we were leading in providing ideas in '60s. |

might be sounding hypothetical but | would like to say here, Sir, 81 River Interlinking S ambitious
project PIETT | of qdhel 21 31T General Budget X 29 ﬁ?ﬁ%, fp Yol 73 ofR fam ﬁ?ﬁ, HI
BT T B Q@ ambitious project %?%TQI LR EIT%QI Coastal areas H ST environmental issues
%, & BRI 98T R Qﬁﬂd%lﬂ EWQHWHETWWQ, s0, why can't we take the railways from
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coastal areas to dry-land areas? Prof. Swaminathan is sitting here. He must have identified some
dry-land areas. W&t TR FHHT f} 3T T UST B) e 2 3R U T o1 HahdT 8, R 'F U
areas # Yol and pipeline P AT & gl f@?ﬂ ?ﬁ?, T8l TN industrial hub T Y power generation
PR P, T 39S MR 9 T2 B GRSTENT § 351 11 P GRI $9 FolC BT GALT Bl )
PEEIC]

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Thank you Mr. Patil for adhering to time. Thank

you very much. Now, Shri Mangala Kisan; you have only five minutes.

sft wret forem (ST) : STATETE WEIGY, a9 2011-12 BT AMMGS FoIE 12,57,729 B BT &
T Tl TSR & foly 4,41,547 SIS $UY &1 UG fbar 7 2 3R -l gaufseR &
T 8,16,142 FHRNS HUY BT WG fHaT T 21 I &9 3/ I$HH & MR TR 9, T I8 dolc
AT & 18 BT TN 97 goic 21§ goic H 9 oW 919 72 9 T Scheduled Castes, Scheduled
Tribes, OBCs - 9 Jaex 7 3R unemployment sector H PR DY foery e T eiR T ST =
unemployment problem %, W Tl I H Al internal problem %, THH DY gRae g TR <1
AR IO TR P 8, 9 BN A1, B fSUICHE # T BT B IRACH I3 71l &, Tah gl H 9
S S BT 1 Ul 7, T Hieers & g o779 Sl TReR ¥ g 9T o 381 8, S96 aR |

WRBR B A= T»HENI

AR, 3 93 §@ & I HEA1 IS 21 2 f&5 Ministry of Tribal Affairs & o7 Rt 3723 FRTS
BUQ Dl UTFETT fopar %, Ministry of Social Justice and Empowerment, 99 Scheduled Castes,
Scheduled Tribes, OBCs and minorities &, §% foTg T 5453 TRI§ $UT 31X THideer, fTdd IR
7 EREESES H STeT == 81 IR ?, 1% B9 99 affected %, Water Resources Department E7 %I'Q,
Rrams anfe & fo1g, I U@ state subject 8, SHP T ST 1222 HRIS T BT WTGe fhar =17 21
S 9T T weet! e e, 99 S OT A Wt B HHa e 81 Fertilisers & foTg g9 @ 4T @
EES %, CET] ?ﬁ({'ﬁf % fomen RIS %, agriculture machinery % development % fog RIS %,
TR 97 9 & It F B2 {91 o & Tt pefl Sag e R Wwﬁerratic rains & BRI,
RGEI 7 9 S9N, AN, fER, s<ive o fUss wew &, 3 fss +ft € ol o7 was &1
ﬁqqﬂé%ﬁww@ﬁgﬁé, WW?W%WW backward region &l
development Pt H9g T2 21
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T 99 g8 § % AT | oMfSanil, Scheduled Castes, Scheduled Tribes, OBCs and
minorities & TR THTST & SATRALT T 7 31T &, MM ATZT 3 89 TS 81 89 N FATS 4 $T gU &
B TN FHTST 9 984 5 & 9IR FHIST H o1 39 &, S AR €, 399 el 81 & 89 $iied el
2 71 fR 29K IRR ¥ I Ahd 721 8, AR M9 AN 1o 8 5 721, 89 W & 91 Sis), 89
TN < <72 compete P BH AN Fﬁ@@_ EREASIPED H’s“f%*, how can we compete with you, with
the forward class? T S/ o I %, \_rﬁa@_ experts T8 93 N %, e H g8d RS FRd &
IR SR ft AR 2 &, AT 9 1 99T A TR el o5 91 Y S a9 T8 W R &,
3T MY NI T FemT U= fob IfE 75 WRRIE AN 61 ARBR $ 1, THIST 6 F12 S8+ &b fo1g
e 81 fBar S L. T TS F R I F I W™ BN, SHBT FHTET e $ oI,
ISP GHTEA B B (o7 TRBR B SHY SAET UHT T AT IS ..(F94 Bl Ge)... T o
g €, S TRE €, ST unemployed g, ST1 S8Td § 384 8, S9% dR § IX¥HR Bl T TS 3R
9 ST TR H T2 A1 131 FABR AP | $HPT YR I IS 95 -9 gIaTS |

IgauTeae (9. H.91. $RI): TTSH adhere A F Y 391 Teret g=a1g|

DR. ASHOK S. GANGULY (Nominated): Hon. Vice-Chairman, Sir, may | make a few points
through your august Office? First of all, | wish to compliment through you, Sir, the hon. Finance
Minister and his colleagues for a mature Budget which in turn reflects the maturing of the Indian
economy. Unfortunately, as soon as the Budget was announced, there were knee-jerk reactions
from the media and the public even before they had the time to study the substance of the Budget.
There were some rumours speculative profit-taking in the stock exchange and fluctuations in the
stock exchange. But, eventually, the nation realized with all its strengths and infirmities that this
country is making impressive progress in spite of many areas where significance progress is yet to be
made. | think, | am going to share with you, Mr. Vice-Chairman, and through you, the Minister of
State, who is present in the House to carry the message that the inflation conundrum remains with

us.

There is a red light flashing towards us signalling the imminent rise of crude prices will have a
cruel impact on our economy for which we should be prepared. Secondly, there is an amber light
flashing on the horizon as to what is may be the state of the next monsoon. The hon. Finance

Minister always prays to the God of Rain, Varuna. Will that prayer be answered again this year.
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Another amber light which is flashing is the failure in Russia, in China and in Australia of the major
wheat cropl of which they are the principal producers and consequently food inflation is going to
stare at us unless we convert the bounty of our grain production into a national wealth and which we
are not prepared for. For example, in China, there is a whole region which is suffering from repeated
droughts. As a consequence, China is laying a pipeline from its flood -prone areas into the area which
is drought-prone covering over a thousand kilometers at the cost of 60 billion dollars. We have to
have large imaginative programmes in this country in order that those areas which are drought-prone
are equally treated with the seriousness. Somebody mentioned about that Railways and the Finance

Minister getting together.

| think we need much more mega projects in order to manage the drought and flood that we
will face because of the climate change. | believe, the food security as the biggest challenge, but | do
not see any light on the horizon that we are doing something serious about it. We have to take up
challenge of food security on a war-footing. We produce, Sir, enough food in this country to control
both inflation and meet the challenge of hunger. We will fail in our duty if we do not take food security
on a war-footing. | request the Finance Ministry through you, Sir, to look at this in a far more bigger
and imaginative way than we are doing at present. India must involve all sections of the society in the

war on wastage of food production and storage.

Sir, annually 40 to 50 million tonnes of fruits and vegetables rot and are wasted on their way to
the marketplace. Unless we increase the involvement of the private sector and the public sector to
remunerate the farmers who are growing fruits and vegetables and satisfy the consumer by providing

them fruits and vegetables at a reasonable price, food, inflation will not come under control.

The next point | wish to raise, Sir, is the delivery of credit in the rural areas. This remains is one
of the biggest weaknesses in our banking system. | believe the UID Scheme, Aadhar, is going to give
the right to identity to the faceless millions of Indians who do not have access to credit. Secondly, |
believe, the money that we are spending quite rightfully on the Mahatma Gandhi NREGA scheme
must be made more productive. It must not just give employment; it must create assets as well. |
believe we need a whole new way of looking at the Mahatma Gandhi NREGA, its supervision and its

use in a much more purposeful manner. We must reduce the human intervention between providing
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subsidy and the recipients of subsidy, and | believe, Aadhar scheme is going to allow us to reduce
the human intervention and the cost and the wastage of the money that we wish to reach the real

recipients.

| believe that the biggest neglect in this country is our neglect of water. Water is going to be
even a bigger threat than food and shelter. Unless major provisions are made to raise ground water
levels, especially in granaries of India, in Punjab, Haryana, Bihar, Uttar Pradesh, Orissa, West
Bengal, Andhra Pradesh, etc., in a purposeful manner, the water-table will not drop and eventually
disappear. Poisoning of water will continue to take place. The rising cases of cancer in Punjab have
been talked about. There is arsenic poisoning in Bengal. Water is going to be even a bigger challenge
than the food challenge that we are facing. | believe the Finance Bill must make special provisions for
investment in regeneration of India's water bodies, with the help of ISRO in order to purposefully

demarcate the country in order to make use of the water resource more effectively.

Next thing | want to talk about is migration of people, because of which urban degradation is
taking place rapidly. You cannot prevent people from going anywhere in India. But, we cannot make
India's cities misery centres as a consequence of migration. The JNNURM has to be implemented
even more powerfully and more purposefully and the States must be made more strongly
accountable for rapid urban regeneration in a far more productive manner than is happening at

present.

| think, next to water, the biggest failure has been the slow development of infrastructure and
the slowing down of Foreign Direct Investment. Some steps have been announced in the Finance
Minister's proposals to encourage more national and international investment in the infrastructure.
But, | think, specific and large plans during the period of the Twelfth Five Year Plan must make up for
the shortfall during the last two Five Year Plans in the development of the infrastructure sector. On
the positive side, | have to compliment the Finance Bill on the balance between manufacturing,
services and foreign trade. We have made much progress, but let us not rest on our laurels; much

more remains to be done.

Then, Sir, we have huge task in skills development if we are to employ the millions of people
who are entering the job markets so that they can add to the wealth of India rather than to the misery

of themselves. And, the skills development programme, next to water and infrastructure, is the third
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biggest priority in the allocation of money in this country, not only allocation of money, but also

converting that allocation into productive resources.

| believe the introduction of the GST is going to be the crowning glory of the financial initiatives
of the Government of India. However, given all the positives and negatives, Mr. Vice-Chairman, Sir, |
would request the Finance Ministry to keep a Plan 'B' ready. Don't take the Finance Bill as a Plan 'A’

only. There has to be a 'Plan B' We must be ready for emergencies.

Finally, Mr. Vice-Chairman, | conclude by saying that if governance and corruption are not
brought under control in a purposeful and determined manner, if the Lokpal Bill is not introduced,
none of our grand schemes are going to see the light of the day. | feel very positively disposed to the
development in this country and what the Finance Minister has described in the budget but we must

balance it with the dangers that lurk around the corner.

| am extremely grateful to you for giving me the opportunity to comment on the Finance
Minister's budget proposals and, | support all the major initiatives, and, | hope that some of the minor

suggestions that | have raised will be taken into considerations. Thank you.

SHRI KUMAR DEEPAK DAS (Assam): Mr. Vice-Chairman, Sir, | am thankful to you for giving

me the opportunity to participate in the Discussion on the General Budget, 2011-12.

Sir, inflation and corruption have been the major issues, which are hunting the present
Government. People are coming out on the streets in large numbers to make protests. The Budget
2011-12 has completely failed to tackle these issues rather it is silent on inflation, black money and
corruption. The Government seems inclined to exploit present high food prices to promote Foreign
Direct Investment in multi-brand retail trade on the flimsy plea that this would improve food

distribution and stabilize prices. This speaks of utmost cynicism.

There is absence of inclusive pro-poor growth, and, it is directly attributable to pro-rich and
pro-corporate. In the Budget, one can see the proper reflection of reluctance to intervene to bring

down prices.
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The Union Budget eloquently speaks about the virtues of the flagship schemes of the UPA
Government but the Budget keeps a tight fist while allocating funds whether for the MGNREGS or

those under the umbrella of Bharat Nirman.

Development projects in so-called Left-Wing-Extremism-affected Districts have got big
grants, that is, 100 per cent block grant of Rs. 30 crore per District to 60 selected Districts under the
Integrated Action Plan. We welcome the steps taken by the Government but at the same time, there
should be a policy of providing 100 per cent job security to the youth of those areas of the country,
which are affected by Maoists or any other extremism. There should be 100 per cent reservation of
Grade Il and IV posts for the local youth in the services of Central Government, State Government

and Railways apart from the corporate sector.

In this regard, this Budget is a major disappointment. Health treatment becomes costlier as
the Government has sought to levy tax on all services including diagnosis offered by a hospital or a
nursing home, which is centrally air-conditioned, and, which has more than 25 beds. This comes at
a time when the health care sector is already bearing the brunt of an inflationary spiral. The customs
duty cut on certain medical product including Life Saving Drugs has been done with a view to make

drugs affordable but it will take another six months for the benefit to pass on to the consumers.

Sir, coming to my region, the North Eastern Region needs special assistance in the Budget.
But, it is completely silent in this regard. Special task has to be done for critical flood control scheme
in the Brahmaputra as well as erosion wherein thousands of acres of land have been washed away by
the Brahmaputra, including agricultural land. People are dwelling on the embankments. Even after
years they have not been given any relief regarding their rehabilitation. We need special funds to

address such issues.

There is no industry in our region, Sir. We are under developed. Youth are engaged only in
insurgency groups. The Budget is completely silent, rather, | should say, it has been completely
failed to address the issue of enhancing or encouraging coming up of new industries. In the North

Eastern Region, the Government has even failed to open up the industry like Ashok Paper Mill which
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was promised in the Assam Accord in 1985, which was signed by the then Prime Minister, Shri Rajiv
Gandhi, 25 years back. The North Eastern Region needs special package in the Budget. For growth

of industry, there is no reflection in the Budget.

Sir, we are rich in tea cultivation. Now, many tea estates have been abandoned by the owners
or the workers have not been paid their dues for several years pushing them on the verge of
starvation. Thousands of small tea gardens have been established by the educated unemployed
youth in Assam which needs special attention for encouragement for tea cultivation and needs
special fund provision to address those issues. But this Budget has not reflected on such issues in
the North East. Sir, there is a need of minimum of Rs. 400 crores for wages and gratuity to be paid to
the tea garden workers in West Bengal, Assam, Kerala, Tamil Nadu and Orissa collectively. Base line
survey of the small tea growers in Assam has been done by the Government. But no provision has
been made for allocation of funds in this Budget. This Budget is silent in this regard. | hope the
Finance Minister will take necessary steps to announce some special schemes for the North Eastern

Region. ...(Time-bell rings)...

Sir, | want to raise one issue with regard to development in Assam. In Assam, the
development trumpeted by the Government has been far from being commensurate with the flow of
funds. Massive leakage of Central funds and sanction for development works have hamstrung the
development process. It will be pertinent to mention here that periodical assessments of impartial
agencies like CAG, Planning Commission have shown the implementation of most of the Central
projects in the State to be tardy and corruption-riddled. This is true even in the case of flagship
programmes such as Sarva Shiksha Abhiyan, MGNREGA, NRHM, etc. Now, it is known to
everybody that the politicians, bureaucrats and militant nexus was responsible for siphoning off
central funds to the tune of thousands of crores in NC Hill district of Assam. It is the outcome of the
first case of investigation done by recently-constituted National Investigation Agency. Again, the
recent Comptroller and Auditor General of India's report exposed the Assam Government's excessive
expenditure of over Rs.2,316.67 crores which has brought it under criticism and protest. ...(7ime-
belf rings)... The CAG has also detected fraud and embezzlement of funds in 19 offices of the eight

departments. ...(Time-bell rings)... Sir, special attention from the Finance Minister is needed to
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address such issues. These issues have not been covered in his Budget speech. | think,
Government's commitment for zero tolerance against corruption will cover these issues. Thank you,

Sir.

DR. BHARATKUMAR RAUT (Maharashtra): Sir, | rise to express my deep disappointment

over the Budget that has been presented by the hon. Finance Minister in Parliament.
THE VICE-CHAIRMAN (PROF. P. J. KURIEN): You have only seven minutes.

DR. BHARATKUMAR RAUT: Sir, | will not give you the opportunity to ring the Bell. Don't

worry.

This Budget neither fulfills the minimum expectations of the rural poor or urban middle class

nor does it provide any effective instruments to overcome fiscal problems.

Sir, the Budget is full of contradictions and anomalies and thus directionless. In an attempt to

* the people, the Government seems to have * itself at the end of the day.

Sir, there are many issues which one can raise about this Budget proposition. For example,
the Government has raised income-tax limits. Whom are you trying to *? When the minimum
income-tax limit has gone up, have you checked how much the inflation has gone up? A middle-
class family, say, from urban city like Mumbai or Delhi, is saving around only Rs.179 a month
because of your relief. What is the rate of inflation? With this Rs.179, if even husband and wife go to
a restaurant on a weekend, their bill would come around Rs.1,000. What are we talking about? Does
it give any respite to the rural poor? It does not. Therefore, you need to have a re-look at what you
are doing. As Mr. Dave said, you should get out of the North Block and the South Block and go to
the people and see what their aspirations are, what their ambitions are; what their frustrations are;

what their resolutions are; and what their dreams are. Why are you * people like this?

Sir, on the other hand, we are talking about issues of influx in the cities. India is urbanizing,
and, therefore, city like Mumbai needs extra attention from you. That is not given. Yes, you give
some funds for flyovers. What about slums? More than half of the city's population, which is more

than seventy lakh people, live in slums in Mumbai. What are you doing for them? That belong only to

*Expunged as ordered by Chair.
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the State of Maharashtra or the BMC. It is a national issue, because people from all the States, and
different walks of life, from different religions and different languages come and live in slums. | think

we need to give extra attention to this.

Sir, everybody talked about air-conditioned hospitals and everybody asked to reduce the
duty. | would say, go the other way round. If you have to provide proper medical treatment to the
people in the rural or semi-rural areas, air-conditioned hospitals provide better facilities, give them
relief so that our medical conditions improve. What we need to do is, we have to go the other way

round. This is my suggestion. You give them extra benefits and don't reduce their benefits.

Another issue is the housing loan. This is a sugar-quoted bitter tablet. You are saying that you
are giving one per cent interest subsidy on housing loan up to Rs.25 lakh. People will think that you
are pro-poor or pro-middle-class. You are not. By doing this, who is benefited? It is the builder who
is benefited. Because if there is interest subsidy on housing loan, more people will go for loan and
builder gets his benefit. And if the demand increases, definitely the price of houses will also increase.
So rather it is the builders' lobby, and | make a statement, that has operated in getting this clause

come in the Budget. The Government should come clean on this.
On anganwadi, everybody is praising the Government.

Yes, | am happy that you have really doubled their honorarium. What is needed is not the
honorarium but you need to absorb them in the Government service. Here, the answer given was
that because they are part-timers, they are not entitled. Sir, who says that they are part-timers?
Who made that definition of part-timers? They are not part-timers. Rather, they work more than full
time. Only, technically, they are part-timers because the Government wants to shirk the
responsibility. There are women in rural areas who are working for more than 15 years and still they
do not get any benefit of leave, provident fund and other benefits. It is the responsibility of the
Government to absorb them or create some mechanism by which they get all the benefits of

Government employees. How to do it, is left to you.

Now, | come to an issue which nobody has touched. So, 1 would like to make a mention of
that. It is the development of Indian regional languages. The society does not work only on finance; it
works on culture. When we say that we are proud of our culture and we believe in unity in diversity,

then, our regional languages play a very important role and we need to make some provision in the
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Budget for the development of the regional languages. Sir, in my language or Gujarati, Oriya,
Kannada or any other language, we get translated books from French, German and all other
languages. | am from Maharashtra. ...(Time-bell rings ... Sir, | still have one-and-a-half minutes to
go. Sir, if | have to get a translation from Oriya, that is not possible. If | have to get a translation from
Tamil, that is not possible. This is not good. You need to do something by which the regional
languages are developed, Hindi is developed. You think that English is the best language. But, what

about these languages? They are heritage. The languages are India, not English.

Sir, the last point | would like to make here is on education. | am happy that you have
increased 40 per cent funds on education, on Sarva Shiksha Abhiyan. Last year, we had given the
Right to Education to all. Is Rs.21,000 crore enough for them? There are schools which still do not
have good teachers. There are one-teacher schools which are in maximum number. There are no
school buildings; there are no books; there are no note-books. | think, in the near future, our
maximum attention should be on primary education. If we do that, we will be creating a new India.
Since these things are not done, with great grief and sorrow, | wish to oppose this Budget. Thank

you.

RECOMMENDATIONS OF THE BUSINESS ADVISORY COMMITTEE

THE VICE-CHAIRMAN (PROF. P. J. KURIEN): | have to inform Members that the Business
Advisory Committee in its meeting held today, the 10th March 2011, allotted time for Government

Legislative and Other Business, as follows:

Business Time Allotted
1. Discussion on the working of the following Ministries:
. Minority Affairs;
. Tribal Affairs; Four Hours each
. Defence; and
. Civil Aviation.
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